49 Written Arswers

sworkers cooperative’ to
Cotton Mills Co. Ltd.,;

swadeshi

{c) ifso, the details thereof ; and

(d) the details of ‘workers- co-
operative scheme’ and the policy of
Government in this regard ?

THE DEPUTY MINISTER IN
THE MINISTRY OF COMMERCE
(SHR] P.A, SANGMA): (a) Accord-
ing to available information no cotton
textile unit has been entrusted to
‘workers cooperatives’ for management.
There is at present no proposal under
consideration for handing over any
particular unit to the workers for its
management.

{b) At present there is no pro-
posal .under consideration to hand
over Swadeshi Cotton Mills to ‘workers
cooperative’.

«c) Does not arise.

(d) No ‘workers cooperative
scheme’ has been finaliscd so far.

Revision of Pay Scales ‘in Departmen-
talised Accounts Organisation

"

*474, SHRI M. ARUNACHALAM: -

Will the Minister of FINANCE be
pleased to state :

(a) whether the Controller Gene-
ral of Accounts, Ministry of Finance has
sent a proposal regarding revision of
pay scales of his organisation ; émd

(b) if so: details of the proposals
and action taken in this regard ?

THE MINISTER OF STATE IN
THE MINISTRY OF FINANCE (SHRI
S.M, KRISHNA) (a) Yes, Sir.

(b) The proposals envisaged - re-
vision in the scales of pay of the- posts
of Pay and Accounts Officers, Junior
Accouats Officers and Junior and Senior
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Accountants and a certain percentage
of the Group ‘D’ posts, . Since the
Fourth Central Pay Commission has
already been set up by Government,
these proposals should appropriately
be considered by that Body.

Accumulation of Opium Stock

*475. SHRI KRISHNA KUMAR
GOYAL : Will the Minister . of
FINANCE be pleased to state : '

{(a) whether huge -quantity- of
opium is accumulating and  demand: for
opium in the forcign market is not
encouraging ;

(b) if so, the estimated stock of
opium at present : and

y

(c) how the Government proposg to
protect the interest of opium-growers
and rhis traditional sources of foreign
exchange earnings?

THE MINISTER OF STATE:«IN
THE MINISTRY OF FINANCE
(§, M. KRISHNA): +  .(a): ta
¢(c) The production of opium in India
is essentially export-oriented. Qur.-ex-
ports of opium during the last few years
have been as follows :—

A

Yeac Quantity in

Metric Tonnes

at 90°C

'1977-78 978
1978-79 852

1979-80 796

_ 1980-81 444
1981-82 585

1982-83 845

1983-84. S
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Due to a global over-supply of opi-
ate raw materials, Indian opium has
been facing increasing competition
from alternate raw materials, parti-
cularly, the concentrate of poppy straw.
This has resulted in the accumulation
~of huge stocks in- the Government
Factories. The estimated stock of opium
as on 31.7.1984 is 2478 Metric Tonnes
at 90° Consistence .

The Government have been cons-
trained to reduce the area licenced for
poppy cultivation in the last few years
in view of the acute competition faced
in the international market and conse-
guential accumulation of large stocks
of opium in our factories, Howevcr,
to safeguard the interest of opium
growers, the reduction in the area has
been brought about in a gradual manner
by applying percentage cuts om the
holdings of individual cultivators rathcr
than de-licencing the cultivators Fur-
ther, cultivators with small holdin s
under poppy cultivation have been ex-
ermapted from such percentage cuts.

In order to make it attractive to the
buyers to make their purchases of
Indian opium, the export price of opium
has been reduced from time to time and
incentive rebates have also becn offercd.

The matter regarding accumulation
of stocks has also been taken up in the
ternational for a and the socio-econo-
mic significance of opium production in
the poppy growing region has been force
fully projected therein by Indian dele-
gations over the years.

- The Indian dclegations to the U.N.
Commission on Narcotic Drugs have
been successful in getting certain reso-
lutions passed which enjoin upon the
various importing countries to support
the traditional producers of opiate raw
materials viz. India and Turkey and call
upon the new producer countries te
restric their production mainly to meet
their domestic requircments.

With the cfforts of the Indian dele-
gation, a project entitled, ‘‘Reduction
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of excessive stocks of licit opiate raw
materials’’ has also b2en includzd in
the United Nations Basic Five Yecar

Programme of Action for the bennium
1984.85,

The matter is also under constant
review for appropriatc action.

Arms Training to Customs Staff to
Tackle Gangs of Smugglers

*476 SHRI AROUN SETHI : Will
the Minister of FINANCE be pleased to

sate i —

(a) wheth.r there is any proposal
under consideration of Goverament to
give arsms training to the Customs staff
by the Police to tackle armed smugglers
along the bordzrs and other sensitive
arcas: and

(b) if so, the details thereof ?

THE MINISTER OF STATE IN
THE MINISTRY OF FINANCE (SHRI
S M. KRISHNA) : (a) and (b) Training
in the handling and use of fire-arms is
imparted to the newly recruited officers
of the Indian Customs and Central
Excise Services, Group ‘A’ during their
probationary. period and Inspectors of
Central Excise as a part of their Indu-
ction Training Programme. The train-
ing in respect of Group ‘A’ probation-
ers is organised by the Staff College
attached to the Directorate of Train-
ing, New Delhi and to the Inspectors of
Central Excise by the four Regional
Training Institutes located at Delhi,
Bombay, Calcutta and Madras. The
arms training at these places is given
with the assistance of local Police
authorities.

In addition, arms training is also
organised by the Collectorate/Customs
Houses to executive staff of Customs
and Central Excise on a selective basis
and in batches, according to require-
ments and subject to availability of the
requisite facilities.





